
( Rani Singh 

Joint 1egisti'ai'(Acclts) 

I)ated: 2o' '  

HIGH COURT OF JAMMU AND KASHMIR AT SRJNAGAR 
,. , 

ORDER 

NO: DATED:- 
Sanction is hcreJiy accorded to the allotnieii( of funds in favour of the Subordinate 

Courts under Major head 2014-Aditi. of Justice, Sub head 0488 i)istt.& Sessions Courts 1111(ler 
various object ikads for the current year 2019-20, as detailed below- 

Rs. I,, Iuc,c 
S. 
No 

I 
2 

Name of 11w (ourt. 

Pr. D&S Judge. lsLislitsvai. 

Pi'. D&S .Judge. Poonch. 

001 
SaIar- 

--------- 
20,00 

002 
i.I. 

--- 

006- 
Tele 
pliuiic 

- ---------------- 
--- 

--- 
--- 

--- 
--- 

--- 

- 
--- 

007- 
0.1.. 

--- 

--- 

--- 

0.15(1.15 
--- 

0.15 

--- 

014- 
POL 

- 
--- 

I 03-Ofllce 

equrimlerits 
& 
Apjliarices. 

2071- 
P&ORB 
(NPS) 

364-Wages 
(0iitsourcing) 

--- 
20.00 

20.00 
--- 

10.00 

J!_ 
10.00 

0.5)) 
0.4(1 

((.80 
--- 

((.15 

- 
--- 

--- 

0.15 

--- 

0.04 

---- 

--- 

((.40 

--- -- 
3 Is). Addi. D&S .liidge. 

Janimu 
4 

S 
6 

7_-_ 
S 

C..LM. .Jauiuiu. 
Sub Judge, l<alra. 
Sub Judge, Batole. 
Elect. Mag .'auuiu. - 

--- 

0.I() 

--- --- 
0.30 

 0.11) 
0.41) 

0.28 - 
0.28 ---- 

--- Munsiff, Gajiderbal. --- 
9 Munsiff, Bishnah 10.00 0.10 --- --- --- --- --- 0,28 
10 Munsiff, Kulgaiii. 8.00 (1.81) --- 0.10 --- --- 0.50 
II 
12  
13 
14 
IS 
16 

17 

iVlunsiff, Taiig;narg. 15.00 0.60 --- 0.15 0.15 
Munsiff, Sunihal. 
-lunsiff, 13aui1ia1 
Muiisiff, Kangari. - 
Add). Mob. Mag Roiihau, 
Add!. Mob. Mae. 
l'a ii Iliac h ow k. 

---- 0.50 --- --- --- --- --- (1.28 
15.00 (1.20 --- 

--- 

--- 

--- 

--- - 0.15 ---- 0.50 
15.1(0 
- 
I 0(1(1 

--- 
0.5(1 
--- 

--- 
((.15 
((.15 

0.15 

0.15 
((.15 
--- 

--- 

--- 

0.20 - 

0.4(1 

Dish. Mob.Mug.(Tr) Pooncli 10.00 --- - 0.15 ---- 0.40 
18 
19 

20 
2). 

1chsildar, Basolili 2.00 --- --- --- 
--- 

--- 

--- 
--- 

_ -----------------------------_--_ 

--- 
--- 

-- ------------------------------- 

0.20 
0.2(1 

---- 

-- ._.kPJ_.)Ifi 
Accounts Officer 

Add!. l)istl. \lag. Doda. 
Sub l(egistrai,Iainniu. - 

Budgani) - 
I .()0 

1.5)_I 

_ 

--- 

--- 

--- 

--- --- 

By Order. 

No:  1 Y  o -/c 

Copy to the:- 

1-2 l'r. I) & S .Jndge, Kishtwar/Pooiich 

3. IsI . (l(l I. l)& S •Judge. ,Jani HI U. 

4. C..J.\1. .Janiiiiu. 

5-6. Sub .Jndge. Katra./Batote. 

7. Electricity Magistrate, .Janini u 

8-14. 1\iuiisill (inderbaltBis1inah/l(ulgani/'1inginarg/SiinibaI/BanihaI/Icaugan. 

15-I 6. Addl. Mob. M ag. Ranibati/Pa ni hachossk. 

17. 1)1st). Mob. Mag. (Tr) l'oorich 

18. Telisibl a i, Rasoli Ii. 

19. Accuu pits ( )fliccr, ( l).!\-l.0flicc I1udgaiii 

20. Addl. 1)istt. RIag. lioda. 

21. Sub Regisi ra r. Jaw inn 

22. treasury Oflicet'. Sub Try. 1)isll. Con ii coal plex. Jaiiipui', .Ja in inn. 

23. Treasury Officer, Sad (I a r Try. S ii iiaga r. 

24-39 Treasti ii Oflicer, Kislitwa r/Pooncli/K at i'a/Gand erl)al/J3iShllahi/KuIgaJn/ Fangniarg/Snw ball 

Basoh li/Bud gil ui/Ba tote/Rain ba ii/l'ooneh ./Ba n iii a h/Kanga n/I)od a. 

for infornialion and u/a. 

40. Order Rook. 

41. 1/c Nl( I 11gb Court. Srinagai' fou' uploading on II igli (Tourt website. 

°t) 
JoiI1 R istrau'(Acctts) 
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